
IN THE HON’BLE NATIONAL GREEN TRIBUNAL, SOUTHERN ZONE 

BENCH, CHENNAI 

 

Original Application No. 2 of 2023 

 

IN THE MATTER OF: - 

 

J. Jagan kumar  

                      …. Applicant 

 

Versus 

 

 

The Addl. Chief Secretary, Govt 

Of Kerala and Ors.                                                                …. Respondent 

 

 

 

 

 

INTERIM AFFIDAVIT FILED ON BEHALF OF MOEF&Cc 

  

 

 

 

 

Filed by: 

G.M. SYED NURULLAH SHERIFF 

Senior Standing Counsel  

 MoEF&Cc. 

Mob. No. 9444015330 

                                                                                   Counsel for Respondent no. 6 
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